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MINISTRY OF HUMAN RESOURCE DEVELOPMENT
Mepartment of Education)

New Delliy, the 10th November, 1997

G.S.R.385— In exercise of powers conferred by section i of *he Avrovilie

Foundation Act, ]94R (54 »>f 19%2), the Centrel CGovernmant hereby

following rules, namely:.

maokes tue

1. Short title and commencement.-
(1) These rules may be called the Auroville Foundation Rules, 1957
(2) They shall come into force on the date of their publication (n the

Official Gazette.

2. Definitiony.«
(1) . these rules, unless the context otherwise requires,-

(e) “Act™ meons the Auroville Foundation Act, 1988 (54 of 19K4);

(b) “Chalrman® rmeans the Chafrmaon of 1the Governiny Soord
nominated under subgection (2) of section I];

(c) “FAMC® means the Funds and Assers Mcrnagement Committee
constituted by @iﬁnfn; Board under subwection {!) o
section JE;I h o '

(d) -"Secrﬁcry’ means the Secretory to the Foundation appointed
under subsection (1) of section 13;

{e) “section™ means a section of the Act;

(f) “Working Committee™ means the Working Commitiee of the
Residents’ Assembly constituted under secrion 20;

(2) All other words aond expressions used herein and not defined but

deffned (n the Auroville Foundation Act, 1988(54 of 198%)

the meanings respectively ossigned to them [n thot Act.

3. Casuval vacancies In the Governing Board.-

(1) Casval vocaoncy of o member of the Governing Board

288261573,

shall have

Aominared
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(2)

(3)

(<)

Powers

under clouse (i) of sub-section (1) of section Il shall orise on

arcount of any of the following reasons, nomaly:-

(a) on his death;
(&) on his resignation;
fe) if he has become af unsound mind and stends so

declared hy @ compelent courl)
(d) if he has been odjudged os an tnsolvent;
{e) if ke has been convicted for ¢ crmingl offence
involving morgl turpitude; of
(f) {f he fafis to aottend threc conseculive meetings of the
Goverring Board withoul rthe leave of the (Chairman.
Casual vocancies of the members (n the Governing HRoard coused by
ornv of the regsons mentioned in sub-ruvle (1) shall be filled wup
through nomingtion by the Central Government.
A member nominated to fill o casual vocancy s hall hold effice oniy
for the unexpired period of the ferm of the member in whose pfﬂce
he is nominafed.
Where o member nominoted to be o representolive of the Cenitrgl
Government nn the Governing FHocrd hecomes ¢ memher by reason
of the office or appointment he holds, his membership nf the
Governing Board sholl terminafe when he ceases fo hold that oflice
or appointment, a: fthe case m;-ny be and in his wvocancy, his
successor in office or the appointee sholl automatically become ¢
member of the Coverning Board for the unexpired penod of the ferm
of the memhber in whose ploce he holds fhe office or i3 eppointed.
The Governing Hocrd shall function notwithstanding fhot ony person
who is entitled to he o member by reason af his office 15 not @
member of the Governing Board for the time being and

notwithstanding uny other wacancy, whether hy non<gppoiniment of

otherwise;

of the Governing Roard.-

(1)
(c)

The (Governing Roard shiall hove powers-

to create cuck =umbes of posts of officers ond staff fa the office

of the Foundaotion as may be required for the elficrent performance

of its functions u\v_!_fl_‘:._rh_e concurrence of the Government of Indic:

Provided that nc such post the maoximum pay of which exceeds

“Rs.4500 per mensum sholl be creafed or filled without the prewious
2

sonction of the Central Government; .

i

“(p re-revis d) {i
|
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(c)

(d)

(e)

o)

(z)

to appoint cll cotegories of officers aond staff 1o the office of the
Foundation sxcept the Secreicry to the Foundatlon for conducting the
aoffafrs of the Foundation, In occordance with the regulctions a3 maoy be
mode by the Governlng Board and on the recommenderion of duly
constituted selection committees ond to fix the omount of their poy and

allowgnces, subject fo the budgetary provision ond to define rtheir

duties;

subject to the other laws, fo enter info agreements with the Centrol
Governmen!, State Governmenis, public or privete orgonisctions or
Individuals, forelgn notionals ond (nternctioncl non-governmental
organisations, Government  or Non{fovernmen! organisations or
International Intergovernmental orgonisations for furtherance of fthe
Foundation's objectives, for implementotion of ts progrommes ond for
securing and cccepring endowments, gronts-in-cids, doncrfons or gifts on
mutually agreed terms ond conditions in consuhation with the Working

Committee:

Provided that no such agreements shall be made with any

Jorelgn Government, Forelgn Governmental Orgenisction or International
or Inter-Governmental Orgonisation, foreign natione! or Internctional
non-governmental organisotions, except with the prior cpproval of the

Central Government.

in consultation with the Working Committee and the FAMC of fthe
Residents Assembly to ocquire by purchase, lecse, gift or otherwise eny
{mmovable, property which moy be necessary or convenlent for the

purposes of the Foundation ;

to acquire by purchase, lease, zift or otherwise any movaoble property
fncluding any equipment which mey be necessary or convenifent for the

purposes of the Foundotfen end In consultation with the Work.ng

Committee gnd the FAMC of the Residents’ Aisembly;

fo consfruct, alter, extend, modify and malntain eny bufiding or bufldin 3
which mecy be necessary or convenlent for the purposes of the

Foundation;
to Inwvest the funds of the Foundation or any other investible funds at

the disposol of the Foundotion In such securifies or in such maonner o3
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accordepcs whh OGovernment of Indig's Instructigns on investment ang
from rfa.'u fa time, to' sofi or transfer such Investmenis (n gengubarion

whh the Waorking Commbtee and the FAMC ;

fo Yake ever ¢Rd agquire by purchase, gifi o otherwise from Centrg]
Oﬁ'\'rcrh'mlcnl, l;'tcfc Gowmuenm g_ybuc of Jln‘.npu or”nheﬁau_i‘,
ndividugls K10 :num fo com;ﬁun whh the othér ja'é tniipnro\m
“of the Ccntm‘ aovcmnul, frem forgign natignals end international yon.
Governmenial Ouonuan‘om ‘movable and fmmovable propmm o !“m
funds together whh any atlendant obﬂ;ct!om end ﬂ"‘(nfnu ",
{nconsistent with the objects of the Fouadnl:on in con:ulm’n uﬂl !Qu
Hoﬂ’lu Commhtee and the FAME ¢ '

-

”rnvfdcd that the priot appraval of Central Oﬂwramul lhcﬂ MU

necesgary (n fhose cczes whare the \mluc ef futh prepmm nf xuds

gxceeds rupeeq one ;r:m 5 cuy ﬂaqnchl year; o
to sell, trensjer, lecse o1 o_ta_mu_tu diypose of any {mmovoble propery
of the Foundation (n couupa_t{én with the Working Cemmifttee and rthe

FAMC |
Fravided thel me property ef the¢ Feundation sholl be sold witheul
fhe previeug sancties of the Cesfral Gavernment Uf g value 4 more

than rupees five lebhs.

Where a deglslon & nwlml to h¢ takgn by the chrufu; Board I8

gonsuhgtion wih fthe Working Committes o1 FAMG, rhu lﬂ‘f

caauumn shell tc completed wilhfy o Ptrtod’ of sixty doys exd the

decision of (ke anmuln; poard efter juck consultation ehall be finc!

but I il!l!ctm matiery aonuhmau process may be cempleted (= ¢

weeky time 5 seasulatfen Witk working Cammnru end FaAMC, U
Wecertary by efrewlation af..pepéri

' e Y e, ¥
The aawnfa} lund'wu with (he previqus sanctien ef the Central
Ooveramen porrw, ‘on fhe ‘gocurity of thg properties of Awrovilie of
any mm gsedl, far corvy(ng oul thg pyraeses of the Act (n censuhatlo

h the worthf?oﬁnﬂﬂ oRd fthe FA[JC

The p“uah:' p.drd t'liy, by regelutien, gengllop aRy gxpendiiure ©°

AR
ug}gﬂu mm; :! u uurrq:t hvelvhr cxpudnuu gef (nc
:’ & ”""y' . )

-

oubf“"

X o - = — \

may, from {Ime to time, be determined by the Ooverning Boarq and iy \
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with the conditions of grant from the funds ovailable ot t»~ “i<anval

of the Foundation {n the performance of its functions:

Provided thot the Governing Board shall rnot enter info any
centract invelving expenditure (n excesr of Rupees onc lolk or
extending for a period of more thon two years without prict

gpproval of the Central Government.

: 5. Commlittees-

[

' (1) The following shall be the Commiitees of thke Foundgtion, romely :-

(a) Finance Committee constifuted by rhe Gavcrning Eoar? ender sub-

LJ section (1) of section 16 ;

"0 ) Funds and Assets Managemen! Gommf:ter (FALT coreiftered by 1ac
i Ooverning HBoard under subsection (7} cof scofien Je with ihs

. Secretary of the Foundation gs fts Convernrer 41 ¢ with not exceeding

! ten other members Including the Fina--i¢' Acviser. Ministry ol

: Human Resource Development. ‘

;, ' (c) Such othar Committee or committees as =.. he constitvied &y fhe -

" Governing Board under suh-xection ()1 ¢’ section 1° ¢+ k; ~he

, Residents’ Assembly under sub-seciins - ~f sectiorn '%c¢. im¢ nose

f;:." . may be.

i i (2) Subject to the provision of suvb-rule (1), the Goverring Uoctd shail

3 determine the composition agnd functions of every Commitlee

constituted by 1.

(3) The Residents’ Assembly sholl determine 1the composition auc

riy
ey ..

functions of every Committee constituted by -t.

; B (€) Subject to. the provislorns of these rules, the FAI\fC shol! edministe:
% the funds ond assets of the Foundarion, tender zdvices, makc
recommendations ond carry out such works as moy he assigred ‘o
? ) by the Governing Board. b
i 6. Powers and duties of the Secrefary.-
' " (1) The Secretary shall be appointed by the Central Government and
“ shall be the Prfn@df E‘xec!:_.rrfvc Officer of the Foundation aond shall
k ' —axercise his powers cnd_dlsécha:gc his duties under the Chairmon of
. : the Governing Board.

Qf‘lgp-.-a’., { e |
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(a)

(6)
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(¢)

(h)

a)
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¢ ory sholl

be custodian of the records, the Common Seol ond such othe,
ptup.pies of the Foundation os the Governing Boord moy commy

1o clarge;

haove the powers fo grant leave fo aoll employees of the office
of 1ye Foundotion excep! fto himself ond moke necessary
array gement for the discharge of the functions of such employees

curiy ¢ rheir absence;

123Uy notices and convene meelings of the Governing Board and
its "tmmfrrces ond the Auroville International Advisory Council

with the previous consent of their respective Choirman;

~ecp the minutes of the meetings of the Avroville International
Asvizary Councll, Governing Board and the Committees of the

Foundation constituted under Section ]é6;

record the officic! proceedings ond correspond on behalf of the
Auroviiie International Advisory Council ond the Governing Board

and {5 Commiitees;

supply to the Centrol Government a copy of the Agenda of the
meetings of ihe Governing Board, the Residenti' Assembly ond
tk~ Avroville International Advisory Council ¢s soon as they are

{ssued and the minutes of such meetings;

represent the Foundatiorn In sufts or proceedings, In v courl

oi before any authority, by or against the Foundation, sign

powers of attorney, verlfy pleadings and depute his

rcpresenfative for the purpose;

subject to the previsions of the Act and these rules, and the
regulotions maintaln the Register of Residents os provided undel

the Acf

mointair the .ccounts of the Foudation ond arrange JO7

(PART I1—gg. 3y

&/

i
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‘preparation of cnnuol estimates cnd stotements of the occounts
for theilr presentotion to the Governing FEoard, the Residents’

Assembly ond the Auroville Internationel Advisory Councll;

)
(i) have the occounts of the Foundation finolized In consulation with
the Working Commtitee fn respect of units, rrusrs, schools ond

other f(nstitutions run by the Auroville residents;

(k) furnish to the Central Government fhe stotemenfs onc other
popers required to be lold before the Houses of Porlicment under

the Act;

& ()] on behalf of the Governing Board, arrange to send all refuvrn and
statements and such other peorticulars, as may be prescribed or

as the Centrel Government moy direct or regquire;

(m) perform such other functions ond exercise such other powers a3
may be specified In the Act, rules or regulations or as may be
required by the Central Government or delegated to him by the

Chalrman, Governing Board er the Residénts' Assembly;

7. Assoclation of persons with-the Governing Board..

(1) Subject to the provisions of sub-section (4) of the section 1] and these
rules, the. Goveming boord may cssociate with (t any persons whose
w assistance or advice it may. deslre In complying with any of the

provisions of the Act;

Provided that the purpose of such association shall be directly related
to the promotion of the aims and objectives of Avroville or any
particular activity related to Auroville in regord to which specicl

professional or technical advice required :

Provided further that the Association sought by (Invitotion anc¢ fthe

duration of the assoclotion would be clearly spelt out.

(2) A person associaled with the Governing Bogard under sub-rule(l) shall
have the right to toke part In the discussions of the Governing Board
- relevant to the purpose for which he hos been associated, but shall not

L
have the right fo vofe.
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(1)

A person (nvited re ossoclate with the Governing FEoord sholl be pald
bty the Foundation per-diem dally ocllowance and 1ravelling aliowance a:
the maximum rotes prescribed under the rules cppheoble 1o Group “A®

officers of the highest grode in the Central Government:

Frewvided rhot no such person shall be paid eny aliowance In e€xcess of
suck rotes specified except with the prtior approval of the Cenirel

Government.

8. Restdent’'s Kegister

1)

1y

(¢

(5]

(&)

Tre Sccretary shall, {n accordance with the provisions of sub-section (2)
of section 18, maoalintein a register of residents of Auwroville who cre of
cighteen years ond cbove of age and are entitled to hove their ncmes

e:lered In the register

“rr oregister of residents of Avrovilie sholl be maoinicined in 1we Farts,

nct aly, Part 1 gnd Part ]l

Port ! of the rcﬂ:u‘l: shall contaln, all the nemes of residents Includec
tr. rhe regplzter maolntained by the Administralor cppointed under section
L oo! ine Auroville (Emergency Provisions) Act, 1980 (55 of 1560) ond
Fg:o N skal! contain the names and other particulars of residents

4

st brequentiv admiftted to the register a3 residents of Auvroville.

Fart 1! of the FRegister of residents shall be (n Form A gppended Ic

fthese rules.

The Register shall, er oll reasonable rfmc.r‘be open for inspection by
the members of the Residents’ Assembly and ocny member of the
Restdet:' Assembly desirous eof obtalning o copy of extracts from di

mcy apply 1¢c the Secretary showing the reosons for suvch opplication

The Secretory shell, upon receipt of an application uvpder sub-ruff(’-"):f

issve ¢ copy of exiracts from the register.,

5. Kegistretion of residents.-

(1)

A resident of Auroville odmhted to Auroville under the terms of suh

A
B
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10.

section (2) of section 19 ond who s of the age of eighteen years or
above os on the date of cpplicatien moy submit en epplicetion (n Form
B gppended 1o these rules to the Secrefary for registering his nome In

the register of residents.

(2) Every application submitted uvnder sub-rule (1) sholl be verified In the
maonner specifted in the oforescld Form.
(3) On receipt of cn application under sub-rule (1), the Secretary shall ssue
o recelpt to the applicant and process the application cs per the
o/
directions of the Residents' Assembly ond)the regulotions maode by ﬁhc
Governing Board under section 32.
Funds of the Foundation.-
(1) The funds of the Foundation shell consist of
(a) gronts, loans ond other monies scnctioned by the Central
Government for the purpose of enabling the Foundation 1o
discharge its functions under the Act;
(b) contribution to the Foundolion received from other sources;
(c) fncome from the ossets of the Foundation;
(d) borrowing on the security of the Auroville Foundafion or cny
other asset os allowed by the Centrol Government; cnd
(e) recelpt of the Foundotion from other sources.
(2) (1) All monfes recelved shell be depozited In one or more cccounts

at the. State Bank of Indioc or {ts sybsidiaries or ony other
scheduled bcnk approved in  this  behalf by the Central

Government.

(1) All funds shall be peid Into the Foundation's oc-ounts whh the
Bcnk ond shall not be withdrown except through ¢ ch. ve signed
by such cuthoris ed person(s) os moy be duly empowered h this
behalf by the Governing Board upto such limfrs and for purposes

to be specified In the regulations.

(iif)  Approval of ”It; Centrel Govermment shell be obtained for

depositing monles recelved (n Bonks other thon scheduled

Banks.
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1i. Protection of Auroville nome ond sym bol.- “*—"———-‘.._\\

4
\

In pursuance of the Act, the nome or the symbol of Auroville shall mot p, |
‘ \

utllised for any mark, name, brand nome, patents, licence or trade mark of any rop
for any commercial or non<ommerciel purpose unless its utflisation has been gpprovey

by the Goverming Board {n consuhotion with the Working Commliiiee

FORM - A
[ See rule &(4) ]

Register of residents of Auvrovilie

L. Serial number 5 ,
2. Fomily name ¢

LR Neme In full 3 ' le
q. Auroville name 2

5 Sex : Male/Female

6. Father's shusbond's nome 3

7 Date of birth 3

8. Personal ldentification marks 2

8. Passport number :

10. Date and ploce of issue of passport:

11. Period of validy of passport :

12. Occupation :

13. Marftal status :

14. Nationalfty :

15. Address In Auroville B 3

16. Name and oddress of reference 2 -

person (n India/Home country

17 Date of first arrival in Indic

18.' If presently out of India, last

date of departure

L

19. Detalls of Residential Permlit
i{ssued by the Reglonal Fassport

Officer, Pondicherry.
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Str,

F OR M- B
[ See rule 9%1) ]
Application for registration

The Secretary
Auroville Foundation,
Auroville

I hereby inform you thar ] om o resident of Auroville and am eligible for

inclusion of my name in the register of residents of Auroville maintained by you under

sub-section (2) o!,&'l-crion 18 of the Auroville Foundation Act, 1988 (54 of 1988).

My paniculars are given below-

I

2.

1o.

11

12

13

I4.

1.

16.

17

Name in full . &
(in c;pttal leircrs;l

Family name, i'f any 2
Auroville name :

Sex : Male/Female

..

Fother's/H usband's name
Date of birth (in Christian Era) :
(supporting document to be attached)
Personal (dentification marks !
Passport number :

Date ond place of f(ssue of

the Posspornt

Perlod of validity of the Passpornt :

Occupation

Marital stotus
Nationality 2
Address in Auroviile :

Name aend address of reference

person (n India/Home country

Date o!' Jirst arrival in India #

~

If presently out of India, last

11
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date of depcriure %i
14, Detalls of Resldenticl Permit ST \

issued by the Regfonal Pessport

Officer, Pondicherry
1 hereby verlfy that the particulars given in this application cre frue to (he

best of my knowledge, belief end (nformctlon ond nothing hos beer concecieg

therefrom.

List of enclosures :

T

Yours jolthiully,

@

Place : Signature of :ne oppllicent

Date

Receipt

Received an cpplication dated from for regisrrotorn

of his/her name In the register of residents of Avroville

Place: Secretary

Date:

£

[No. F.27-43/9]-L]
D. P SINGH. Director

]
1

1
PR
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No.F.27-3/2000-UU
Government of India -
Ministry of Human Resource Development
Department of Secondary Education & Higher Education
UNESCO Unit

dhkkhk

Dated 26" February, 2001.

Subject:- Minutes of the meeting chaired by Secretary,
Department of Secondary Education & Higher Education
on 15.02.2001 for considering the Master Plan of
Auroville.

Kindly find enclosed herewith the Minutes of the meeting on the
subject noted above for your kind consideration.

/ B
[ R. K. Singh]
Section Officer (UU)

Shri N. Bala Baskar,
Secretary,

Auroville Foundation,
Auroville 605101,

Vellupuram Distt., Tamil Nadu.
(Fax # 413-622222)




flv}i'inutes of the Meeting Chaired by Secretary, Department
of Secondary Education & Higher Education on 15.2.2001
for considering the Master Plan of Auroville.

o R R e e S

Secretary, Depdrtmenl of Secondary Education & Higher
Education chaired a meeting at 12.00 Noon on 15.02.2001 in his
chamber to consider the Master Plan of Auroville. A list of those who
attended the mecting is annexed. Prof. D.P. Chattopadhyay and Shri

..M. Singhwvi could not attend.

2. Dr. Kireet Joshi, Chairman of the Auroville Foundaton explained
that, as per decision of the last meeting held on 3.4.2001, the Master
Plan has been examined by Town & Country Planning Organisation,
Mimistry of Urban Development & Poverty Alleviation (T.C.P.O) and
necessary changes wherever required had been carried out. H¢ fusther
stated that it was now a document jointly authored by the Auroville
Foundation and the T.C.P.O. containing a message from Dr. Murli
Manohar Joshi, Minister of Human Resource Development and a
foreword by Shri Jagmohan, Minister of Urban Development and Poverty

Alleviation. He requcsﬁcd that the Master Plan may now be approved by

the Ministry.

3. Shri Meshrarﬁ, Chief Town Planner, Ministry of Urban
Development & Poverty Alleviation stated that it was now a technically
sound document. It was noted that the document has been prepared by
the Governing Board of the Auroville Foundation, which, according to

Section 17(e) of the Auroville Foundatjon Act, is the competent authority



to prepare the Master Plan, in consultation with T.C.P.O. Some
discussion took place about the legality and legitimacy of the
Government approving the Master Plan in the absence of any specific
provision in any of the Statutes for doing so. It was finally decided that
the document should be processed for approval and for giving the go

ahead for further necessary action required for its implementation.

9. The meeting ended with a vote of thanks to the Chair.

15
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Ministry of HRD
Deptt. of Secondary Education & Hr. Education
UNESCO Unit

Meecting of the Master Plan of Auroville held on 15.02.2001 at
12.00 _Noon chaired by Secretary, Secondary Education & Hr.

Education.
Name Designation Tel. No. Signature
1€ GuayAyday Special Oz4|gs21495 & Q,_ﬁ,ﬂa -
Earviory |
ANV PARMA necnreer 041362252 %/Auﬁqfv
U & boo PLANNER.
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No.F. 27-3/2000-UU
Government of India
Ministry of Human Resource Development

Department of Secondary & Higher Education
(UNESCO Unit)

New Delhi, Dated 12" April, 2001

The Secretary, | ﬂ\'\'\}_

Auroville Foundation, .' P oy \

To,

Auroville - 605 101, ‘ b
: S \Wad A
Villupuram District, . i
Tamil Nadu. i N 200 - :
~ .y

EE B

K ‘.L Y\{b ey 2
Subject:  Approval of the Master Plan of Auroville. - vi_b Pk ‘;r;
i

Sir, £ ¢
{FQ7 WY -

I am directed to refer to this Ministry’s letter of even number dated h
2£.2.2001 forwarding the minutes of the meeting Chaired by Secretary
Department of Secondary & Higher Education on 15.2.2001 for considering
the Master Plan of Auroville. It has been noted that the Master Plan o ﬁ“‘“
Auroville has been prepared by the Resident’s Assembly in consultation with
the experts involved and with technical contribution of the Town and
Country Planning Organization, Government of India. It, therefore stands
approved in so far as Department of Secondary & Higher Education is
concerned.

With regards,

Yours sincerely,

m%’/"’
[ B. S. Dhillon ]
Deputy Scceretary [ INC]
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Al

MINISTRY OF HUNMAN RESOURCE DEVELOPMENT
(DEPARTMENT OF HIGHER EDUCATION)

AUROVILLE FOUNDATION
; Aurovitlc  the 16th August 2010

AUROVILLE UNIVERSAL TOWNSHIP MASTER PLAN
(PERSPECTIVE 2025)

] No AP 64-C2010-S.O  Whereas the Preamble to the Auroville Foundation Act, 1988 (No. 54 of
988). 1n paragraph 4 thereof, has describes Auroviile as an international township that is being developed with
e wid of funds from diflerent organizations in and outside India as well as substantial grants from the Central
overnment and the State Governments. and that United Nations Educational, Scientific and Cultural Organization
. NESCO). in the resolutions adopted by it from time to time, has supported Auroville as a project contributing
2international understanding and promotion of peace in the world;

2 Whereas Scction 3, ibid, states that all the properties of Sri Aurobindo Society, immovable and
aovable. relatable 10 Auroville are transferred and vested 1n the Central Government and Section 6 (1), ibid,
zad with Gost. of India. Ministry of Human Resource Development (Department of Education) Notification
\o [ 27-15/91-UL dated 29.04.1992, vests the said propertics in Auroville Foundation with effect from Ist

Jay of Apnil 1992

3 Whereas as Section 17 (d). ibid, empowers the Governing Board of Auroville Foundation to, inter aha,
weure proper management of the properties vested in Auroville Foundation and Section 17 (e), 1bid, empowers
2 sard Governing Board to prepare a Master Plan of Auroville Township in consultation with the Residents'
\wsembly of Auroville Foundation and ensure development of the said township as so planned,

4. Whereas the Auroville Universal Township Master Plan (Perspective 2025) was prepared, to regulate
~e Yutere development of the said township, in consultation with the said Residents' Asscmbly and with the
stive technical advice of the Town & Country Planning Organization of the Ministry of Urban Development,
sovernment of India, and the Governing Board of Auroville Foundation approved it in its 21st meeting held

n 1 7th and | 8th December 1999,

5 Whereas the Central Government has approved the said Master Plan, vide Government of India,
Vimistry of of Human Resource Development (Department of Secondary & Higher Education)

cetter No F 27-372000-UU dated 12th April 2001, to regulate the future development of the said

wnship, and
6 Now. therefore, in exercise of the powers vested in it by Section 17(e), ibid, the Governing Board of

wwroville Foundation, with the approval of the Central Government, hereby notifies the Auroville Universal
‘vwnship Master Plan (Perspective 2025), which shall come into force from the date of publication of this

olihicauon m the Gasctte ol India

" M. RAMASWAMY
Secy.
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e —— UneSCO RGSOllltiOl’l : NIVERSAL
1966

1st Resolution on Auroville passed unanimously at its General Conference held in
Paris in October-November 1966:

Resolution contained in the document 14 C/-DR.6

The General Conference, Being apprised that in connection with the commemoration of the twentieth
anniversary of Unesco, the Sri Aurobindo Society. Pondicherry, India, a non-governmental organisation
affiliated to the Indian National Commission for Unesco, proposes to set up a cultural township known as
"Auroville” where people of different countries will live together in harmony in one community and
engage in cultural, educational, scientific and other pursuits,

Noting that the township will have pavilions intended to represent the cultures of the world, not only
intellectually but also by presenting different schools of architecture, painting, sculpture, music. etc. as
part of a way of living,

Appreciating that one of the aims of "Auroville" will be to bring together in close juxtaposition the values
and ideals of different civilizations and cultures,

Expresses the belief that the project will contribute to international understanding and promotion of
peace and commends it to those interested in UNESCO's ideals.
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e Unesco Resolution UNivERSAL
1968

2nd Resolution on Auroville passed unanimously at its General Conference held in
Paris in October-November 1968:

Resolution No. 4.131:

Recalling that in connection with commemoration of the 20" anniversary of UNESCO. the Sri Aurobindo
Society, Pondicherry. India. had taken steps to establish an international cultural township known as
Auroville where people of different countries will live together in one community and engage in cultural,
educational and other pursuits, and that this project has been commended to all those interested in
UNESCO's ideals in resolution 4 36 passed at the fourteenth session of the General Conference,

Considering that Member States, believing in the pursuit of truth and the free exchange of ideas and
knowledge. have agreed and determined to develop and to increase the means of communication
between their peoples,

Considering also that. despite the technical advance which facilitates the development and
dissemination of knowledge and ideas, ignorance of the way of life and customs of people still presents
an obstacle to friendship among the nations, to peaceful cooperation, and to the progress of mankind,

Taking account of the Universal Declaration of Human Rights, the Declaration on the Promotion among
Youth of the Ideas of Peace. Mutual Respect and Understanding between Peoples and the Declaration
of the Principles of International Cultural Cooperation,

Noting that the foundation-stone of Auroville has been laid on 28 February 1968 and that the youth of
many nations participated in this solemn ceremony symbolizing the coming together of nations in a spirit
of human unity,

Confident that Auroville with its many interrelated sub-projects will add a new dimension to UNESCO's
activities for the promotion of international co-operation and understanding and appreciation of cultural
and human values,

Invites Member States and international non-governmental organizations to participate in the
development of Auroville as an international cultural township designed to bring together the values of
different cultures and civilisations in a harmonious environment with integrated living standard which
correspond to man's physical and spiritual needs.
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R Unesco Resolution UNivERSAL
1970

3rd Resolution on Auroville passed unanimously by ‘the General Assembly of Unesco
at its Paris session held during October-November 1970:

Resolution No. 3.32.1

The General Conference

Recalling resolutions 4.36 and 4.131 concerning Auroville which were adopted by the
fourteenth and fifteenth sessions of the General Conference,

Noting that Charter of Auroville aims inter alia at establishing "a place of unending education,
of constant progress, of youth that never ages”, and "living embodiment of an actual human
unity",

Recognizing the progress made in Auroville since the foundation stone was laid on 28"
February 1968,

Conscious of the new responsibilities cast on UNESCO in the wake of growing unrest among
youth from almost every part of the world; and which has taken the form of an open dispute
with the universities and society,

Aware of the urgent need to welcome the "newly vocal young as allies in the search for a
better world”, and in keeping up with the spirit of the Universal Declaration of Human Rights,
for the promotion among youth of ideas of peace, mutual respect and understanding between
peoples, and in conformity with the Declaration of the Principles of International Cultural
Co-operation,

Noting further that towards this end Auroville is already preparing and creating an instrument
of education capable of meeting the formidable demands of our age, linking East and West in
a new relationship,

Considering that Unesco's Major Project on the Mutual Appreciation of Eastern and Western
Cultural Values gave a pioneering start, and recognizing that Auroville can be an effective and
integrated follow-up of this Project,

Requests the Director-General to take such steps as may be feasible within the budgetary
provisions, to promote the development of Auroville as an important international cultural
programme.
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1983

4th Resolution on Auroville passed unanimously by the General Assembly of Unesco at
its 22" session held in Paris 25" October to 26" November 1983:

Resolution No.11.19
The General Conference

Recalling the foundation of an international township, Auroville in South India in February 1968, when
the youth of 124 Member States participated in the ceremony by depositing the soil of their countries in
the foundation urn to symbolise the coming together of the nations of the world,

Noting that the Charter of Auroville, announced at the Foundation Ceremony, declared that Auroville
belongs to nobody in particular but to humanity as a whole and enunciated the aims of unending
education and youth that never ages, as also material and spiritual research for the living embodiment of
an actual human unity.

Recognising that Auroville seeks to ensure international understanding, peace, innovative education, a
learning society and all round material and spiritual development for harmonious individual and
collective growth and that such aims contribute to the advancement of the objectives of UNESCO,

Recognising that during the last fourteen years. Auroville has been growing steadily and that the
resident members of Auroville, including 125 children represent twenty-four countries.

Noting that Auroville International Centres have been established in different parts of the world to work
for the growth, development and promotion of the aims and objectives of Auroville,

Noting that the Government of India has taken an active interest in Auroville and has fully supported its
ideals of international understanding and the unity of mankind,

Welcoming the fact that an International Advisory Council has been set up to advise the Government of
India on ensuring the promotion of the ideals tor which Auroville was established,

Noting that the work as Auroville aims at restoring the ecological balance of a severely deforested,
eroded land by an extensive program of afforestation, erosion control and soil conservation, and also by
initiating a new approach to integrated rural and educational development,

Appreciating the experimentation in Auroville in alternative sources of energy and in new methods of
economic development permitting the free pooling of resources and cooperative activities,

Recalling that in 1970 the General Conference adopted a resolution inviting Member States and
international non-governmental organisations to participate in the development of Auroville as an
International Cultural Township, and inviting the Director-General to take such steps as might be
feasible, within the budgetary provisions, to promote the development of Auroville as an important
international cultural program,

Invites the Director-General to extend all possible support for the development of Auroville and to
participate in its activities within the framework of the Program and Budget for 1984-1985.



UNESCO RESOLUTION
2017

Records of the General Conference
39th session Paris, 30 October — 14 November 2017

Resolution No. “(39 C/Resolution 15)” adopted on the report of the SHS Commission at the 18th
plenary meeting, on 13 November 2017.

United Nations

Cooperation of UNESCO with the international township of Auroville, India

The General Conference,

Recalling the foundation of an international township, Auroville, in South India on February 28, 1968,
when the youth of 124 Member States participated in the ceremony by depositing the soil of their
countries in the foundation urn to symbolize the coming together of the nations of the world,

Noting that the General Conference of UNESCO unanimously adopted resolutions of support to
Auroville in 1966, 1968, 1970 and 1983, inviting Member States and international non-governmental
organizations to participate in the development of Auroville as an international cultural township
designed to bring together the values of different cultures and civilizations in a harmonious
environment with integrated living standards that correspond to people’s physical and spiritual needs,
Recognizing that the aims of Auroville are to promote international understanding, peace, innovative
education, a learning society and all-round material and spiritual development for harmonious
individual and collective growth, and that such aims contribute to the advancement of the objectives
of UNESCO, especially dialogue among civilizations, cultures and religions, cultural diversity and
culture as a factor for development,

Appreciating that the Government of India passed, in 1988, the Auroville Foundation Act for the
purpose of protecting and encouraging the development of Auroville,

Also appreciating that Auroville International Centres have been established in many countries of the
world, which are engaged in bringing youth from their countries into contact with the aims and ideals

of Auroville and in facilitating internships, volunteer stays and academic research programmes,

23



Also recognizing that Auroville has developed into a centre of expertise in a wide range of fields,
benefiting India and noting its success in sharing its experience and helping the development of its
neighbouring rural population,

Acknowledging that Auroville is inviting all nations of the world to participate in its development,
especially of its International Zone, which is designated as an educational campus hosting cultural
pavilions of all nations or groups of nations, expressing the genius of each culture,

Also noting that 28 February 2018 will mark the 50th anniversary of the founding of Auroville,
Further recognizing that Auroville is a successful and unique model project, proving the capacity of
an international community, after almost 50 years of existence, to continue to live up to its initial
founding ideas of peace and international harmony and which are also UNESCO's own values and
principles, as well as some of its major priorities,

Invites the Director-General to reinforce the association of UNESCO with Auroville and organize
commemorative activities for its 50th anniversary, and to re-invite the Member States on the special

occasion of Auroville’s 50th anniversary to participate in Auroville's further development.
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362 5 0 - 8.00 0.34 = % = = | e 06-05-2003
362 6 0-72.50| 3.54 . == - S R 27-03-2002
362 7 1-1.50 4.26 - on - s RTR<BON/10= 22 o7
03-2002
362 8 0 - 46.00 1.93 . - = sa | s 06-05-2003
362 9 0-42.00| 1.76 -- e = = = 06-05-2003
363 1 0-22.50| 0.94 - - - wa ] e 27-03-2002
363 11 0-46.50 | 1.95 - as = ST e 27-03-2002
- - & witit | e B B B B RTR1831/11--395/1418
-- 23-12-2008
- - B | d B B B B RTR988/12--395/1418
-- 23-12-2008
363 4 0-11.00 | 0.46 = ® = SERE [ 21-02-2003
363 6 0-11.50 | 0.48 - e - SUE - 27-03-2002
363 7 1-27.00 | 5.33 - e = T 21-02-2003
363 9 0-71.00 | 2.98 = 2 - #w | e 27-03-2002
364 1 0-31.00| 1.30 - - - N T 27-03-2002
364 3 1-19.50 | s.02 - - s se | s 27-03-2002
365 1 1-24.50 5.23 -- -- -- R 27-03-2002
365 2 1-67.00 | 7.01 -- = - R — 06-05-2003
365 3 1-0.0 4.20 - - - TR (. 06-05-2003
- i@ - 5. N B B B RTR1831/11--67/1419
-- 05-08-2009
366 2 0-20.50 [ 0.36 = £t = | e 27-03-2002
366 an 0-45.00| 1.89 s - B S| — 21-02-2003
366 5A 0-6.00 0.25 -- - - S 21-02-2003
366 5B 0-9.00 0.38 -- -- -~ A 21-02-2003
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% 40

. 366 6 0-50.50 | 2.12 - - - - | - 27-03-2002

) 367 1 1-88.00 | 6.39 = = v S . 27-03-2002

; 368 12 0-9.00 0.31 < = e SU [ ee—— 27-03-2002

. 368 1A 1-13.50 | 4.77 o == == - | e 21-02-2003

: 368 1B 0-7.00 0.29 -- = -- e 21-02-2003

- 368 2 0-16.00 | 0.67 - . - N 06-05-2003

) 368 3A 0-20.00| 0.86 s . - —_ 21-02-2003

L 368 4 0-11.50 | 0.48 55 -- - S 27-03-2002

- 368 5 0-17.00 | o0.71 = = o N 27-03-2002

C 368 6 0-16.00 | 0.67 - - - - REATRBI > = R0
2002

: 369 1 0-34.00 | 1.43 - - o | (e 27-03-2002

. 369 2 0-15.00 | 0.63 = e = woi | e 21-02-2003

" 369 3A 0-11.00 | 0.46 = - -- | e - 21-02-2003

L 369 4A 0 - 8.00 0.34 - - - S e 21-02-2003

F 369 4B 0 - 8.00 0.33 . - - O 21-02-2003

: 369 6C 1-44.50 | 6.07 = i 2% s vl e 21-02-2003

- 370 2 1-58.00 | 6.64 - - - S 21-02-2003

- D/1120/08--- -- 21-02-

C 370 3A 0-31.00 | 1.30 - - - -- AR .

t 370 38 |1-4000] 5.80 ~ - - wor | e 06-05-2003

C 370 4 0-7.50 0.31 = 2% = = | s=me 21-02-2003

: 370 5 0 - 85.00 3.57 -- - -- R R 27-03-2002

C 370 6 0 - 5.50 0.23 o s - PR ([re—— 21-02-2003

= 370 7 0-28.50 | 1.20 =~ = w3 T 27-03-2002

\: 371 5 0-86.00 | 3.61 s .= %5 = N s 21-02-2003

- 373 4 2-17.00 | 7.38 s - - SR - 27-03-2002

i 373 5 0-48.00 | 1.63 o == = | s 06-05-2003

“ 373 6 0 - 35.00 1.19 -- -- - w=i | =mEees 06-05-2003

- 374 1 0-84.00 | 2.86 o s - N —— 21-02-2003

: 374 3 0-32.00 | 1.09 - > - S 27-03-2002

= 374 4 1 -40.00 4.76 - -- L sie | e 27-03-2002

: 375 1 0-98.50 | 3.35 -- B = = il == 06-05-2003

- 375 2 2-40.50 | 8.18 s e o wwe | s 27-03-2002

: 375 3A 0-20.50| 0.70 -- -- -- -- DfL120/ 0;'0'3" B

: 375 3B 0-99.50 | 3.38 =8 55 e = | e 21-02-2003

. 376 1 1-7.00 3.64 - -- -- == ] mee= - 21-02-2003

™ https://eservices.tn.gov.in/eservicesnew/land/chittaExtract_ta.htmi?lan=ta 14/24
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377 = 3-12.50 13.12 - -- . = ) e s 27-03-2002 H1
378 1 2 -73.50 11.49 -- -- -- =] e 27-03-2002
378 4 0 - 46.50 1.58 ™ == -- -~ | e 27-03-2002
379 10 0 - 23.50 0.99 -- - = = | === 27-03-2002
379 4 0 - 14.00 0.59 =i = . = | mmmme- 21-02-2003
379 5 0 - 28.00 1.18 = - -- - | -=---- 21-02-2003
379 6 0-10.00 0.42 r == = - | - 27-03-2002
379 8 0 -42.50 1.78 - == -- = | == 27-03-2002
380 4 4 - 41.50 18.54 ok -- o= == ] mmees 27-03-2002
381 1 0 - 36.50 1.53 e = -- = | eme=-- 27-03-2002
381 5 0-71.00 2.98 = - -- - | - 27-03-2002
383 1 2 -4.50 6.96 S = -- = | === 27-03-2002
383 2 0-10.00 0.34 s S s I A 27-03-2002
383 3 0-7.00 0.24 - o w= - | me---- 21-02-2003
383 4 0-12.50 0.43 e - =z - | =---- 21-02-2003
383 =1 0-6.00 0.25 -- -- -- == | memm 27-03-2002
384 1 1-92.50 6.55 e = == T 21-02-2003
384 2 0 - 38.00 1.29 = -- == - | e 21-02-2003
384 3 0-41.00 1.39 - wn - == ) ummmmeen 21-02-2003
384 4 0 -92.00 3.13 &= - . == | meeeie- 27-03-2002
384 5 0 - 90.00 3.06 == == == R 21-02-2003
385 5 0 - 35.00 1.19 = -- = N 21-02-2003
385 6 0 -44.00 1.50 == == -- = | - 27-03-2002
385 7 0-6.50 0.22 o -- S - |1 - 27-03-2002
386 1B 0 - 14.50 0.49 == = - — R I 21-02-2003
386 2 0 - 40.50 1.38 = = -- - | - 21-02-2003
386 3 0 - 31.00 1.05 -- -= o S 21-02-2003
386 5 0 -21.00 0.71 5 -~ 7 - | - 21-02-2003
386 6 2-6.00 7.00 == ~ = S 21-02-2003
387 1 0 -82.00 2.79 == -- == - | - 21-02-2003
387 2 1-26.50 4.30 -- =% -- - | - 21-02-2003
387 3 4 - 45.50 15.15 2= -- S == | eEmss 27-03-2002
388 2 3 -88.00 13.19 Ex #e == R W 27-03-2002
390 1 0 - 82.00 2.79 -- == - e B i 21-02-2003
390 2 3 -68.50 12,53 m = L T W e 27-03-2002
391 1 0- 22,50 0.77 -- 25 -- SR 21-02-2003
hitps://eservices.tn.gov.infeservicesnew/land/chittaExtract_ta.html?lan=ta 15/24
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391 2 1-18.00 | 4.01 = -- -- S 21-02-2003 12
391 3 1-2.50 3.49 - -- as e 21-02-2003
391 4 1-56.00 [ 5.30 -- - = S 21-02-2003
392 2 0-8.00 0.27 -- -- -- e 21-02-2003
392 4 1-9.00 3.71 -- -- -- S [ 27-03-2002
392 5 0-26.00 | o0.88 - - -- SR 21-02-2003
394 4 0-84.00 | 3.53 -- - -- I 21-02-2003
RTR2830/10--- -- 27-
394 5 0-50.50 | 2.12 -- - - - 03/_ 2002
D/1120/08--- -- 27-03-
394 7 0-48.50 | 2.04 - - - - PR s
394 8 0-47.00 | 1.97 - - -- N 27-03-2002
394 9B 0-49.50 | 2.08 - - -- - | - 21-02-2003
395 1 0-26.00| 1.09 - - - - - 21-02-2003
395 2 0-21.00| 0.88 s - -- S 21-02-2003
395 4 3-21.50 | 13.50 - - - e 27-03-2002
396 1 4-38.00 | 14.89 - - - - | - 21-02-2003
396 2 0-22.50 | 0.94 - - -- e 21-02-2003
D/1120/08--- -- 21-02-
396 3 1-39.00 | 5.84 - - - -- f1204 S
397 2A 1-38.00 [ 4.69 - - -- SO [ 21-02-2003
397 2B 4-12.00 [ 14.01 -- - - - | - 27-03-2002
397 3 1-5.00 4.41 - - -- o] e s 06-05-2003
398 2A 2-28.00 | 9.58 - - -- - | 21-02-2003
398 28 0-58.00 | 2.43 - - - e e 06-05-2003
398 3 0-80.00 | 2.72 - - - SO - 27-03-2002
398 5 0-60.00 | 2.52 - -- - N 21-02-2003
399 1 0-58.00| 1.97 -- - -- - | - 21-02-2003
399 2 0-27.00| 0.92 - -- - S 21-02-2003
399 3 2-22.00| 7.55 - - - N 27-03-2002
400 2 1-92.00 | 6.53 -- - -- N 27-03-2002
401 1A 0-48.50 | 2.04 - - -- S ——_— 21-02-2003
401 1B 0-54.50 | 2.29 - - -- - | - 21-02-2003
401 2 2-23.00 [ 9.37 - - - S 27-03-2002
401 5 0-22.00 | 0.92 - - -- - | - 21-02-2003
402 1 1-41.00 [ 4.79 - - - S 27-03-2002
402 2 1-54,00 | 5.24 - .- - S 21-02-2003
402 3 0-73.00 | 2.48 - -- - N 21-02-2003

https://eservices.tn.gov.in/eservicesnew/land/chittaExtract_ta.html?lan=ta
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403 - 2-20.50 | 9.26 -- -- -- - | - 27-03-2002
404 1 0 - 39.00 1.64 -- - -- N 21-02-2003
404 2 0 - 41.00 1.72 -- -- -- S 21-02-2003
404 3 0 - 35.00 1.47 -- -- - S E——— 21-02-2003
404 4 0 - 37.50 1.57 - -- - S 27-03-2002
404 5 0 - 35.00 1.47 - - - S 21-02-2003

404 7 0-56.00 | 2.35 - - - - Dznzoxozsc;;}-z-- 27-03-

404 8 0-30.00 | 1.26 - - -- - s e

2003
404 9 0-31.00| 1.30 - - - - DA L20R08 s e Bl
2003

ik . i s | assa B B B B 2019/0103/07/161857-
-- -- 20-05-2019
405 3A 0 - 32.50 1.37 - -- -- S 21-02-2003

e B St _— . __ B B 2019/0103/07/161866-
-~ -- 03-05-2019
406 1 0-31.00| 1.30 - -- -- SR [ 21-02-2003
406 2 0 - 32.50 1.36 -- -- - S 21-02-2003
406 3 0 - 39.50 1.66 - - - S 21-02-2003
406 4 0-76.50 | 3.21 -- -- -- S —— 21-02-2003
406 5 3-26.00 | 13.69 -- - -- | e 27-03-2002
407 1 0 - 41.50 1.74 -- - - S 27-03-2002
407 3 0-73.00| 3.07 -- - -- - Cemen e 21-02-2003
407 5 1-32.00 5.54 -- -- - = | ememma 27-03-2002
408 1 0 - 3.50 0.15 - = == SERNN eante 06-05-2003
408 2 7-11.50 | 24.19 -- -- = sa | sees 27-03-2002
409 1 0 - 53.50 1.82 -- -- -- - | - 21-02-2003
409 2 0-24.00 | 0.82 -- -- -- S 21-02-2003
409 3 0-18.00 | 0.61 -- - - = | s 21-02-2003
409 4 2-85.00| 9.69 -- -- -- S 27-03-2002
409 5 0-27.00 | 0.92 -- -- - R R 21-02-2003
410 1 0-82.00| 279 -- -- -- SR 21-02-2003
410 2 0 -43.50 1.48 -- -- -- T - 21-02-2003
410 3 0-79.50 | 2.71 - - -- S R 27-03-2002
410 4 0-27.50 | 0.94 -- - -- S B 21-02-2003
410 5 0 - 30.00 1.02 -- -- -- S 21-02-2003
410 6 0-22.00| 0.75 -- -- -- - - 21-02-2003
410 7 0-28.00 | 0.95 - -- -- S 21-02-2003
410 8 0 - 58.00 1.97 -- - = s, | e 21-02-2003

https://eservices.tn.gov.infeservicesnew/land/chittaExtract_ta.html?lan=ta 17124
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44
411 1 0 - 57.00 2.39 - -- .- - | - 27-03-2002 |
411 ) 0-52.00| 2.18 s - - - RIREBAL/L0~==n He-
05-2003
411 3A2 0 - 84.00 3.54 - = . -] - 21-02-2003
411 3B 0-77.00 3.23 -- -- -- S (- 21-02-2003
412 1 0 - 20.00 0.68 -~ -- -- | (Mt 21-02-2003
412 2 1-68.50 5.73 - - - - | e 27-03-2002
412 3 0 - 35.00 1.19 . - - -] - 21-02-2003
413 2 0 - 72.50 3.04 v = = N 21-02-2003
414 1 0-52.00 | 2.18 - -- - -- RIRZ831/E0==+ =2 06
05-2003
414 2 0 - 30.50 1.28 = - 2 T 21-02-2003
414 3A 0 - 52.00 2.18 - - - R == 21-02-2003
---14-1415 -- 25-07-
414 3B1 0 - 33.50 1.40 -- -- -- - er
279-05--14-1415 -- 19-
414 382 0-20.50 | 0.90 - - -- -- T
414 a 0 - 60.00 2.52 - = e | s 21-02-2003
414 5 1 -20.00 5.04 o -- - = | e 27-03-2002
415 - 4-96.50 | 20.85 -- -- - - e 27-03-2002
416 1A 0 - 33.50 1.41 -- - - S - 21-02-2003
416 1B 0 - 32.50 1.36 -- = -- N e 21-02-2003
416 2 1-15.50 4.85 -- = -- = RPRZG L) Hnrm s
02-2003
416 3 1 -10.00 4.62 -- - .- S e— 21-02-2003
416 4 0 - 33.00 1.39 .- - -- - | - 21-02-2003
416 5 0 - 25.50 1.07 -- = -- N 21-02-2003
419 1A 0 - 85.00 3.57 = = == N I 21-02-2003
419 1B 0 - 28.50 1.20 - - - SEE [ 21-02-2003
419 3 0 - 64.00 2.69 - - = e s 21-02-2003
420 1 0 - 49.00 2.06 -- - - e 21-02-2003
420 2 0 - 44.00 1.85 = - - S 21-02-2003
420 3 0 - 44.00 1.85 -- - a S 27-03-2002
420 4 0 - 91.00 3.82 -- -- -- - | - 21-02-2003
421 1A 0 - 88.50 3.72 - -- -- - RTR2EE0/ 10w => .
02-2003
421 1B |0-8550| 3.59 s = -- 5 L E U e
02-2003
421 2 0 - 29.00 1.22 -- -- -- I (- 21-02-2003
421 3 0 - 28.00 1.18 -- -- == s (| s 21-02-2003
421 4 0 - 31.00 1.30 - - - SRR = 21-02-2003

- https://eservices.tn.gov.infeservicesnew/land/chittaExtract_ta.html?lan=ta 18/24
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L 421 SA 0-12.50 0.53 . = s C (- 21-02-2003
- 421 7 0 - 34.50 1.45 5 - . s ) ssawan 27-03-2002
o3 5 e £ 5 5% 3 __ - __ RTR2831/10--- -- 27-
- 03-2002
423 3 1-58.00| 5.37 w - - - RTR2831/10--= = 27~
» 03-2002
N 423 5 0-32.50 1.11 i -- 2 - RTR2831/10-+~~ 27-
C 03-2002
~ 424 1A 0 - 45.50 1.55 5 - - N 21-02-2003
. 425 5 2-99.00 | 10.17 - - e | e 27-03-2002
“ 426 1A1 1-37.00 3.77 -- s = S QSN 21-02-2003
h 426 1A2 3-44,00 9.46 = e . N e 21-02-2003
¢ 426 1A3 4-66.00 | 12.82 & - - S (e 21-02-2003
= 426 1B1 5-26.00 14.46 -- -- - ST (R 21-02-2003
s 426 182 4-86.00 | 13.37 e o a5 SO [— 21-02-2003
= 426 1C3A [ 1-65.00 | 4.55 - - -- - PSSR e
C 2007
L 426 1C3B | 1-65.50 4.55 - = %= o RA7491/08 = R
2007
_____ -07-
. 426 1C58 1-1.50 2.80 - = - o D/7431/08 &l
2007
C 426 1C5C 1-2.00 2.81 <= - -- - DFTAIN O = 25T
2007
w 426 1c6B | 1-33.50 | 3.65 s 55 . N B/7891/08x=r.~~ 2507+
2007
-
_____ -07-
L 426 1C6C | 0-81.00 2.25 -s e - o BjIAgt/en 25:0
2007
426 1C6D | 0 - 81.00 2.25 e - - - DATAS1/0Bxnm = 2507
- 2007
N 426 1D1 5-26.00 | 14.16 - as .- s | R e 21-02-2003
. 426 1D2 4-21.00| 11.58 - EE i S [e— 21-02-2003
= 426 1F2 20 - 24.50| 55.67 - -- -- I [qees= e 21-02-2003
L 463 13 0 - 45.50 1.90 - - o= e | s 06-11-2014
- 49 3 0-19.50 0.82 - “s == - | e 18-02-2003
- 58 10 0 - 25.00 1.05 o= o e SR [— 18-02-2003
.
L 58 11 0 - 45.50 1.91 &< = - 3o | s 18-02-2003
- [ 4 i
- 4 § <5556 %, 3 B B B 2019/0103/07/157349
. -- -~ 20-03-2019
= 59 1 0 - 82.00 3.44 - - == T 18-02-2003
L. 59 2 0-4.50 0.19 aa = - P [e— 18-02-2003
- 20 6A 0-2.00 0.08 . B n N sr13/10v--601/1420 --
C 28-06-2011
. 75 10 0-15.00 0.63 - - ot U 19-02-2003
= 76 3A1 0-2.22 0.10 -- = =2 s frtr128/14--275/1424 -
u:!(lp5:ﬂeserw'ces.ln.gcv.infeservicesnew!!andichiltaExlracl_ta.html?lan=la 19/24
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- 11-03-2015
” 5 — L5 B B B B 2019/0103/07/158687-
-- -- 15-03-2019
83 1 0 - 93.00 3.91 o - s s f wessas 19-02-2003
84 1 0 - 50.50 2.12 s s 5 2 | Sheses 19-02-2003
RTR1831/11--- -- 19-
2 1A - 20. 0. = o 55 >
9 0 - 20.50 90 o
RTR1831/11--591/1419
2 1B1 023 0.97 s 3 = o=
2 3:08 -- 16-04-2010
g3 i e S50 . B B B B RTR1831/11--591/1419
-- 16-04-2010
92 2 0 - 83.50 3.51 g < = N —— 19-02-2003
2019/0103/07/163943-
94 1A 0 - 23.00 0.95 == s = = -557/1419 -- 30-05-
2019
2019/0103/07/163949-
94 1C 0-13.00 0.55 = = 3 = -557/1419 -- 30-05-
2019
04 - I £ 7 B B B B RTR1831/11--690/1418
-- 11-06-2009
RTR1831/11--690/1418
94 382 0 - 40.50 .70 = - s -
5 -- 11-06-2009
RTR1831/11--- -- 19-
94 3D 0 - 81.00 .40 = - w2 <
3 02-2003
5 i A — 4 __ B B B RTR2831/10--276/1418
-- 20-10-2008
- s P — - B B B B RTR2831/10--276/1418
-- 20-10-2008
58 - T —— - B B __ B RTR1831/11--689/1418
-- 17-06-2009
- S R . B B B B 2016/0103/07/004065-
-- -- 02-04-2016
95 282 0-2.00 0.10 = & % - RHEERAL A= *= L1
06-2009
95 4 0-9.50 0.40 “ - N S ee— 19-02-2003
96 1 0-71.00 2.98 o - s N T 19-02-2003
w - T - " B B B RTR2634/13--27/1418
-- 09-07-2008
” - . B - 3 3 N 3 RTR2634/13--27/1418
-- 09-07-2008
96 4 0-67.00 2.81 - = = wa el g
02-2003
i 5 e i 95 B B B B 2017/0103/07/042476-
<2 s 37032017
2019/0105/07/233209-
353 1A2 0-18.21 0.76 as - s ws -2020/07/02/0005555D
-- 16-06-2020
S5 i 8 il P B B B B 2020/0103/07/222108-
-- == 29-06-2020
2020/0103/07/232726-
163 6A2 0-10.50 0.44 as 5% o = -2020/07/02/0005465D
-- 06-10-2020

https://eservices.in.gov.in/eservicesnew/land/chittaExtract_ta.htmi?lan=ta 20/24
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N 73 1A1A1 | 0-11.05 0.46 -- -- -- -- 2020/0105/07/297619-
> - -2020/07/02/000601SD
= -- 27-11-2020
- 2020/0105/07/302321-
- 202 7B 0-9.00 0.31 -- - - -- -2021/07/02/000618SD
C -- 13-01-2021
L 2020/0105/07/302536-
g 152 2A 0 - 14.00 0.59 - - o -- -2021/07/02/000623SD
« -- 13-01-2021
C 2020/0105/07/302537-
L 411 3A1B 0 -27.00 1.13 -- -- -- - -2021/07/02/000635SD
¢ -- 27-02-2021
'3 2016/0105/07/000485-
107 10A1B 0-3.50 0.15 -- -- e -- -2016/07/02/000020SD
= -- 21-01-2016
= 2016/0105/07/000485-
L, 76 6A2 0 - 5.00 0.21 = -- au -- -2016/07/02/000020SD
L -- 21-01-2016
= a5 5 e BI5 B.58 - N B B 2021/0103/07/248810-
- -- -- 15-04-2021
C 2021/0105/07/324663-
N 73 3B1A1A | 1-62.46 6.82 - -- -- -- -2021/07/02/000662SD
C -- 23-07-2021
“ 2019/0103/07/163953-
3 94 3C3 0 - 27.00 1.15 - -- - -- -563/1419 -- 20-06-
G 2019
. 330 . P fEE N B B B 2016/0103/07/004026-
. -- -- 02-04-2016
3 - = —— — 3 - 3 __ 2016/0103/07/004030-
-- -- 02-04-2016
c g 5 - . B B B B 2016/0103/07/004030-
-- -- 02-04-2016
= 2016/0103/07/004037-
- 231 1A1 0-11.00 0.37 -- -- -- -- -8a273/1422 -- 02-04-
- 2016
- 45 P e S . B B B 2016/0103/07/004044-
3 -- -- 02-04-2016
L 2016/0103/07/004045-
g 211 1A3 0 - 36.50 1.30 v -- -- - -52/1424 -- 02-04-
I 2016
) - : . 2085 B B . . 2016/0103/07/004233-
s -- -- 02-04-2016
2016/0103/07/004233-
N 190 7A1A2 0 - 3.00 0.10 - -- -- -- -8a96/1421 -- 02-04-
. 2016
e 366 - &'e 34:8D 359 I B __ N 2016/0103/07/004229-
-- -- 02-04-2016
-
. 54 - = P i B B B B 2016/0103/07/004050-
-- -- 02-04-2016
- 2016/0103/07/004050-
~ 94 1B 0-13.00 0.55 -- - - -- -557/1419 -- 02-04-
L 2016
g 2016/0103/07/004050-
“ 95 2A2 0 -27.00 1.15 -- -- -- -- -689/1418 -- 02-04-
2016
>~ hlips://eservices.tn.gov.infeservicesnew/land/chittaExtract_ta.html?lan=ta ' 21724
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94 3C2 0 - 28.00 1.20 = o= e s 2016/0103/07/004050-
’ -563/1419 -- 02-04-
2016
2016/0103/07/004050-
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Planning
the city of
- the future

uroville, as the
French suffix
‘ville’ meaning

‘town’ suggests, is intend-
ed to become a city. The
Auroville Foundation Act
even contains a unique
provision: it requires the
Auroville Foundation to
formulate a Master Plan
for Auroville and makes
the residents and the
Governing Board respon-
sible for developing the
township accordingly.

As The Auroville
Universal Township
Master Plan receives the
final touches before being
presented to the
Government of India,
Auroville Today focuses
on what it implies to plan
a city of the future.

AT ]
\ ) ]
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Master Plan ready for Delhi

The Auroville Universal Township Master Plan will soon be presented to the Minister of"‘H'u'ma'n Resource Development.

majority of the Residents'

Assembly ratified a first phase
Master Plan and appointed a task
group of Aurovilians to present the
document to the relevant authorities.
In its meeting of August, 1999, the
Governing Board of the Auroville
Foundation appreciated the concept
but felt that eminent town planning
authorities at state and national levels
should be consulted before the plan be
presented to the Government of India.
[see AVToday # 128, September
1999]

Mr. Meshram, Chief Town
Planner of the Town and Country
Planning Organization, New Delhi,
and Mr. Dattatri, former Chief Town
Planner of the Chennai Metropolitan
Authority and UN consultant, sponta-
neously offered help and expertise.
Mr. Meshram and two of his officers
stayed in Auroville for short periods,
while Mr. Dattatri has been coming to
Auroville for a few days each week. It
is because of their continuing support
that the draft Auroville Universal
Township Master Plan will be pre-
sented to the Minister of Human
Resource Development by February
2001.

In July, 1999 an overwhelming

Perspective plan

“Actually,” says Mr. Dattatri, “the
term master plan has come a bit into
disuse, but we couldn't get around it as
the Auroville Foundation Act specifi-
cally uses this term. We have learned
that most city ‘master plans’ made
under Indian town planning acts have
so far had a very limited impact on the
orderly growth as was envisioned.
Most planners nowadays use a differ-
ent terminology. We speak of 'struc-
tured planning' which often is divided
into three phases. The first phase is: a
'Perspective' or directional plan, which
contains the basic broad concepts and
philosophies. This plan has a time
scale of about 25 years, but aspects of
it can be adapted every five years or so,
so that it becomes a useful rolling per-
spective plan. Within the framework of
the perspective plan we create the more
detailed development plans, which
have a time scale of up to 5 years.
Development Plans can only be made
once the ground realities are clear; they
require surveys to obtain all the neces-
sary data. Lastly, there are the Annual
Plans which are made for implementa-
tion. What will be presented to the
Government of India is the Perspective

Food processing |Tree seed oils

Page 2

: Page 3

Plan, and while we await its expression
of support we will start working on the
first 5-year Development Plan.

“One of the specific purposes of
Auroville’s Perspective Plan,” contin-
ues Mr. Dattatri, “is to show the
Government of India that Auroville is
a very important experiment which
will not only benefit Auroville, but
also be an example to the rest of the
country as in Auroville the city and
small village settlements could be
developed complimentarily in a move

lanning: Lalit, Anupama and Mr. Dattatri (eft to right)

towards an integrated sustainable
development. :

The Perspective Plan primarily
indicates the land-usage for the 20
square kilometres that contain the four
zones of the Auroville township and
the greenbelt. The Plan does not at
this stage include the areas connecting
the Auroville city area to the sea and

towards. Aurobrindavan,  which
include =~ communities such as
Aspiration and those in the

Auromodele area, as the first priority

.

Robert
Thurmann
on Tibet

Page 7 | kalyamoorthy profite

An unfair organization
Crystal vision '

in brief

Educational experiments

is to consolidate the township area.”

Anupama, an Auroville architect,
explains further: “In the early days we
spoke about three areas — Auroville
proper comprising 20 square kilome-
tres, the immediate bio-region which
is 40 square kilometres, and the so-
called 'area of influence' which would
extend up to 800 square kilometres
around the latter. What has evolved
now is a plan for the first area only —
which is what the Auroville
Foundation Act allows us to do — as
the immediate task right now is to
safeguard the land use in this area.

However, our earlier area of influ-
ence concept will continue to be taken
further.”

The Green Use Zone and
road patterns

“In earlier town plan concepts,”
continues Anupama, “we made very
clear distinctions between the four
zones of the city proper — the residen-
tial, the international, the industrial and
the cultural zones — and the surround-
ing Greenbelt.

Our advisors asked what the pro-
posed function of this Greenbelt was to
be. :

(continued on page 4)
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Master
Plan ready

(continued from page 1)

Why, in fact, do we need so much
land for so few inhabitants? While they
understood that 20 square kilometres is
not large for a city with the ideals of
Auroville, they could not accept the
greenbelt as just a buffer in between
the outside and the inside.” “The word
greenbelt has not been coined by
Auroville,” points out Mr. Dattatri, “it
is a familiar term in town-planning cir-
cles. Its function is to restrict and con-
tain the growth of the city, but in no
city in India has this really worked. In
Auroville's greenbelt there are already
all kinds of existing developments —
there are a number of village settle-
ments, there are Auroville settlements
and there are different activities. What
evolved after discussions with many
Aurovilians is that the greenbelt will be
a green use zone which is an integral
part of the township, not just a buffer,
as a connecting linkage between the
urban and rural areas.”

“Another major observation of the
town planners was that we need to
define our road patterns, both those
leading to the city as well as the pat-
terns within the city,” says Anupama.
“In the present concept we have fore-
seen that there will be four main access

1. proposed by-pass roads
2. east coast road :
3. Pondicherry-Tindivanam road

roads towards the city, which will ter-
minate at four so-called nodal points
on the outside of the greenbelt. These
points will serve as transit stations
where people can shift to environment-
friendly transport to go anywhere with-
in the city. They will also be places
where activities between the urban and
rural areas and activities for the further

development of the city will be locat-
ed, as well as reception areas for day
visitors. The town planners see the
reception of tourists as an area of con-
cern, as the number of tourists in pro-
portion to our population is very high.
“Within the city, the first need is to
define the roads and their parameters,
depending on the kind of transport
envisaged. So far this has yet to be
done. We have based ourselves on the
master plan made in 1994 which indi-
cates the Crown Road and a few radial
roads. The outer ring road (the road
separating the city area from the green-
belt) is still kept, but it is unclear

' whether the community actually

opposes or accepts this road.”

Village participation
Once the Human Resource

Development Ministry has given its
support for the Perspective Plan, the

Auroville Foundation will have a cer-

tain supervisory role over the land use
of a specified area. This area contains
lands which Auroville may never
acquire. The next steps will be to
involve the Governments of Tamil
Nadu and Pondicherry (a small area of
Auroville is located in Pondicherry
State) more, with the request that they
help Auroville by respecting the land
use indicated. It is equally important to
contact the villagers around Auroville
in order to explain Auroville's aims and

GREENBELT

intentions. Mr Dattatri observes, “The
Perspective Plan does take into account
the adjoining villages and how they
can be integrated within Auroville's
philosophy and development. But
before we go to them to ask their
views, it was necessary that Auroville
formulated its own ideas in this
Perspective Plan, something which in
fact had never yet happened. The
salient features of the Perspective Plan
will be translated into Tamil, and then
there will be meetings with village
leaders and women’s groups to refine
the plans and incorporate their require-
ments, so that there is a real kind of
participatory planning. For it is only
when they become convinced that
Auroville is an important experiment
which also works to their benefit that
they will be ready to co-operate and
accept the indicated land-use patterns.
Without their co-operation, there will
be no progress.” -

“In  our contacts with the
Governments of Tamil Nadu and
Pondicherry we will also stress the

need for a regional plan around

Auroville,” says Anupama. “Auroville
has offered to participate in the making
of such a plan, and our presént work
will be useful as we will be able to pro-
vide the state governments with much
of the data they will require. Also, the

- Perspective Plan indicates that future

by-pass roads — for example, the one

Planning the cit!

KEY
1. boundary
township area
_ 2. outerring road
3. radial road
4. crown road
% 5. access road
\ 6. existing road
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: W. water body
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Z3. Residential
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Z4. International
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between the East

Coast Road and the old Madras road
— will have to be located outside the
Auroville area. We hope that the
Government of Pondicherry will initi-
ate this effort in co-operation.”

Next steps

“The next step,” says Mr. Dattatri
“is to start with the Development Plan,
but Auroville is poorly equipped to do
all that work. There is hardly a town
planning department here, though I
have experienced a great deal of good-
will and a real willingness to co-oper-
ate. What we need now is a profession-
al team and a clearly defined set-up.
There needs to be a senior planner, ser-
vice staff, and quite a few resource
people to do surveys and obtain data
relating to traffic, sustainable develop-
ment, economics and so on. There is
also a need for more active citizen par-
ticipation. The Aurovilians must start
to become actively interested in the
development of their city — and not
only come to the town planning depart-
ment to see if a projected road runs
through their back garden. The future
town-hall as foreseen in the Asia-Urbs
project [see AVToday October 2000]
must become an active hive for the
sharing of experience in order to mate-
rialise the envisioned township in
which all of us have a full stake.”
Carel

Towards a motor-free city

Helmut, an Aurovilian architect, on saving our city from the motorcar.

he last 50 years have shown that
I the car cannot remain the instru-
ment of urban mobility without
destroying the city. Cars and other
motorized vehicles are the cause of
serious environmental, social and aes-
thetic problems. Among other things,
they kill street life, foster urban sprawl,
contribute to noise and air pollution
and are inefficient users of scarce ener-
gy resources.

Better alternatives are available.
Most European cities now have car-
free areas in their centres, and every-
where these are in the process of being
expanded. In fact, the completely car-
free city is possible, as successful
examples like Venice demonstrate.

Car-free cities will probably
become the norm this century due to
energy constraints. It seems appropri-
ate, therefore, that Auroville should be
willing to take a lead in this. But how
could we design Auroville as a city
which would function without cars and
motorbikes?

Recently Mr. Hans Billinger, a
traffic planner who lives in Stuttgart,
Germany, told some Aurovilians that
he considers the structure and propor-

tions of the Galaxy Plan are ideal for a
car-free culture. All areas of the city
are within 5 or 6 minutes walking dis-
tance from the Crown Road. The outer
ring road could take motorized traffic

and connect with centralized parking

areas there, Onward travel into the city
would be on bicycle or public transport
via the radials and along the Crown
Road, which could become the back-
bone of a public transport system
(buses, tramway or monorail). The
Crown Road is 4 kilometres long.
Assuming an average speed for public

transport of 16 kms./hour (including

stops) the Crown Road can be circled
within 15 minutes. If only one bus or
tram is circling constantly, and one
walks to and from the bus, it would still
be possible to reach any point in town
in less than 30 minutes (see drawing).
Inside the outer ring road area,
transport of people and goods would be
by pedal-power (there will be a net-
work of pleasant cycle and walking
paths) and electric-powered vehicles:
they would not overpower the
streetscape because they are quiet and
slow. (In September, 1965, Mother
noted that electrically-powered vehi-

cles with a speed not exceeding 15
kms./hour would be used for transport

. in the city.) Doctors, ambulances and

other emergency transport could enter,
of course, with any type of vehicle.
This raises the question of what
would happen to our cars and motor-
bikes. If we feel like keeping them,
they would only be used for transporta-
tion outside the city area and could be
kept in secure parking areas or garages

- along the outer ring road (exceptions

might be made to allow taxis carrying
people with a lot of luggage or sick and
elderly persons into the inner city
area). Also located on the outer ring
road will be large storage-yards for
accommodating supplies while await-
ing dispatch into the city.

The pedestrian-based city would
have a special atmosphere. The archi-
tecture will be different from that of
auto-centred cities, providing a "close-
ness' found in towns before the advent
of the automobile. There will be visual-
ly-interesting passageways, as well as
urban spaces based on a human scale.

This ideal plan cannot, of course,
be established immediately. Major

construction activities in the city will ~

continue for a long time and, as yet,
Auroville lacks the means to substitute
non-polluting transport for the diesel-
powered brick lorries and delivery
vans. But if we are agreed upon the aim
of creating a pedestrian-based city,
then we can begin outlining steps
towards its implementation.

At present there are many mil-
lions of automobiles in the world, and
the numbers are increasing almost
exponentially: for those who don't
own one, particularly in the develop-
ing world, the car remains the badge
of prosperity and modernity. Can we
tolerate the noise, danger and global
climate change which more and more
cars will bring? Or is Auroville will-
ing to demonstrate that another way is
possible?

Features of
the township

he Auroville area extends
Tover 20 sq. km. Auroville

has two identifiable parts
— the City, 5 square kilometres
in extent, which is distinctly
urban, and the Green Belt, 15
square kilometres in extent. The

" City Area is delineated into four

zones — Residential, Industrial,
International and Cultural —
each with its specific use, cen-
tred around the Peace Area
which includes the Matrimandir,
the Amphitheatre and the
Banyan Tree. The Green Belt,
where also six village settle-
ments are located, consists of
areas of farming, regenerated
forests, and areas for recreation
and other non-urban uses and
will be a rich laboratory for sus-
tainable development practices.

The population of Auroville
will consist of peoples of all
nationalities voluntarily attract-
ed to it to serve humanity. It is
designed to accommodate
50,000 residents when fully
developed, the majority of
which will live in the Residential
Zone of 173 hectares. The
Master Plan envisages a 1st
phase with a population of
15,000 by 2010 and 5,000 by
2006. The projected density of
the Residential Zone is 240 peo-
ple per hectare.

The Township's design is
eminently suited for cost-effec-
tive decentralised systems in
terms of water supply, waste
treatment™ and  recycling.
Auroville's goal in terms of ener-
gy is to become entirely inde-
pendent through development
of alternative sources, although
in the initial years it will draw
energy from the grid. The road
system has been designed to
encourage use by non-polluting
traffic. A network of cycle and
pedestrian paths is envisaged in
the green corridors within the
city area.

The indicative Development
Plan 2000-2006 envisages an
investment of Rs. 350 crores
spread over the different zones
to enable Auroville to reach its
full potential progressively and
quickly. This will also help
Auroville to extend the benefits
of its development to the sur-
rounding villages and bioregion.

The Development Plan is
complemented by a set of zon-
ing regulations that will help
Auroville to develop and chan-
nel all land uses within 20
square kilometres into planned
and desirable directions. The
Plan has also identified an
organisational set-up that will
assist the process of plan prepa-
ration and implementation to
achieve the goals, objectives
and vision in the establishment
of this Universal Township.

(from the Master Plan)

4 Auroville Today January 2001




y of the future

Auroville: what kind of future city?

What is the latest thinking about making cities more livable and sustainable? Do we have anything to learn from the urban
renewal movements which are becomlng lncreasingly influential in the West?

ere's a paradox: for the first
Htime in history more than 50%
of the world's population live
in cities, yet surveys demonstrate that
many city dwellers would prefer to live
elsewhere if given the chance. Why?
The answer lies in understanding
how and why cities have evolved.

Cities past and present

The first cities were constructed at -

least 5,000 years ago. People chose to
live in cities because of the need to
defend themselves against enemies,
but also because cities, in their density
and diversity, offered a more diverse,
stimulating and cultivated lifestyle
than that of smaller social units. It's no
accident that the term 'civilization'
comes from the same root as 'city'".
“People come together in cities in
order to live,” wrote Aristotle. “They
remain together in order to live the
good life”.

Most early cities were small: when
Greek cities approached about 10,000
they tended to throw off new colonies,
as if they sensed that a larger unit
would be unmanageable. By the
Middle Ages cities in Europe, the
Middle East and China were becoming
larger, often approaching 50,000
inhabitants. These cities were high in
population density, yet they were
socail places because they provided,
through their squares and secluded
streets, plenty of opportunities for peo-
ple to meet each other and experience
community. From a modern point of
view their inhabitants lacked many
conveniences yet, as urban historian
David Morris points out, “there is solid
evidence that their standard of living
compares favourably in many respects
with that of our own era. For the vast

“majority of people today, attaining the
living standard of the typical medieval
city inhabitant is still a distant dream.”

The industrial revolution created a
new kind of city. As the mill and facto-
ry owners constructed thousands of
cramped, featureless dwellings for
their workers, cities expanded enor-
mously and their ethos changed. Now
profit became more important than cul-
ture, mobility more important than
social interaction. This was reflected in
the fact that the volume of traffic with-
in and through cities increased expo-
nentially, public spaces were reduced,
and urban architecture became more
functional, linear than the 'organic'
style of the medieval city. The great
buildings of the modern industrial city
are banks and office blocks rather than
the cathedrals and temples around
which pre-industrial cities coalesced.
The industrial city remains the domi-
nant model today. However, some of
the old cities of India, China and the
Middle East have preserved more of
their medieval fabric, and along with
that a greater sense of community.

As city life became less pleasant, it
generated a reaction. In the late 19th
century, the new discipline of town
planning saw high-density living as an
evil, responsible for major health and
social problems. Consequently  the
concept of the 'garden city', a city of
parks, private gardens and generous
spaces around dwellings, was born.
The garden city, in turn, spawned the
concept of 'New Towns', relatively
low-density settlements where strict
zoning principles were applied to
ensure that residential areas were sepa-
rated from places of work and industri-
al manufacture.

New Towns were most popular in
Europe. Meanwhile, in post-1945
America, the government provided
loans to city dwellers to buy homes in
newly constructed suburbs: at the same
time an extensive freeway system

began to be constmcted. The result
was a mass migration from inner city
areas to the suburbs, and the continu-
ing development of those suburbs
along the routes of major roads in what
has become known as ‘ribbon develop-
ment' or 'urban sprawl’

The worst of all possible
worlds !

The consequence of all these
developments is a worst-case scenario.
The suburb, as urban planner Peter
Newman describes it, “is the most
unsustainable form of settlement yet
developed” because detached houses
with large gardens take up an enor-
mous amount of land which could be
used for agriculture, the distances
between residences and shops often
means that car ownership is essential,
and low-density settlements weaken
the sense of community. Meanwhile,
many inner city areas have become
vandalized ghettos for the poor and
marginalized.

Traditionally there was a recipro-
cal relationship between a city and its
surrounding countryside: the city pro-
vided a market for the farmer and rural
artisan. However, today's megacities,
whether of the East or West, have

entirely distorted this relationship. To

sustain their enormous metabolisms,
these cities suck an enormous amount
of energy — in terms of food, petrole-
um, raw materials, labour, intellectual
capital etc. - not only from the sur-

rounding . countrys;de but also from
countries far away. The pollutants and
waste they generate are then 'exter-

nalised,, released into the air, the soil or

the seas to poison the lives of those far
beyond the city limits. “In the name of
progress, development and growth,”
writes Satish Kumar, editor of
Resurgence magazine, “modern indus-
trial cities have embraced the manipu-
lation of nature, the subjugation of
people and the explouanon of the
countryside.”

Reviving cities

How to change this? Urban activist
Richard Register points out that the
problem is not with cities per se, but
with the way that we conceive of and
build them. For potentially city living
has a lot of advantages. The higher
population density of cities means that
there are lower costs per household for
services, thete is reduced demand per
capita for land (an apartment in a
medium-rise building has only one
eighth of the ‘ecological footprint of a
detached suburban home) and there is
the possﬂnhty of mmxmxzmg n:ansport

use. Moreover, the concentration of
production and consumption makes for
more efficient use of resources.

In recognition of this fact, a new
movement aimed at revivifying exist-
ing cities and creating 'sustainable’ new
ones has grown up in the past 30 years.
Variously known as urban ecology,
neo-urbanism, the eco-city or sustain-
able city movement, it attempts to
make cities once again places of exu-
berance and community by “making
them greener and more human” (Peter
Newman). This involves, among other
things, creating high-density but
diverse neighbourhoods where homes,
shops, public spaces and offices are
intermixed. Each neighbourhood
would be well-served by public trans-
port, but many smaller roads and
streets would be traffic-free to allow
them to become the 'outdoor rooms'
which are such a valuable feature of
medieval cities. Pedestrian and cycle
paths would run everywhere: in fact,
everything would be arranged to dis-
courage the use of private motorized
vehicles, for these are one of the main
sources of air and noise pollution (and
social alienation) in cities today.

~ In the new type of city people
would live in close proximity, but
architecturally there would be much
greater variety in styles of construc-
tion. However, the 'language’ of a par-
ticular neighbourhood or bioregion
would be preserved through the use of
local materials and indigenous stylistic

details. In between high density clus-
ters there would be squares, parks and
other public spaces. The natural envi-
ronment would be brought back into
cities through opening up creeks and
rivers which had been buried under
concrete, through restoring wasteland
and through extensive tree planting.
Proponents of*sustainable cities
argue that the city has to become far
more self-sufficient in terms of
resource and energy generation and
waste disposal. This means everything
from encouraging greater food produc-
tion in the city itself to promoting the
widespread use of renewable energy
souregs, recycling and energy conser-
vation.
~ Social sustainability is also
encouraged through the intermingling
of different economic groups and cul-
tures: this avoids the ghetto effect and
stimulates a wider sense of communi-
ty. Finally, while the 'neo-urbanists'
argue against zoning (except for heavy
industry) because it results both in
uneconomic transport use and the cre-
ation of dead areas outside the hours in
which zones are used, they believe that

a city has to have well-defined limits to
avoid urban sprawl.

The relevance to Auroville

How far is this relevant to the pro-
posed city of Auroville? In many
ways, Auroville is a special case. A
city which puts Matrimandir at its cen-
tre is clearly not based upon the same
premise as the industrial city. Again
Auroville began by restoring rather
than by laying waste its environment,
and the designated city area is very

small so that accessing different parts
of it is not a major problem. In other
respects, the present reality and plans
for the future already incorporate many
of the eco-city recommendations. City
parks and forest corridors will ensure
that the city is green, while existing
settlements in the Residential Zone
already employ renewable energy sys-
tems, low-energy construction materi-
als and natural waste recycling
(although not to the extent that neo-
urbanists would wish).

Having said this, there remain
areas of concern. Medieval cities like
Siena or Oxford are welcoming
because they are human-scale and con-
stantly offering the unexpected. Small,
winding alleys suddenly give onto
secluded squares; the fagade of one
building is picked up and played upon
by the fagade of the next; in the midst
of busy streets there is an enticing
glimpse of ariver or open fields. These
cities have not been designed by a
town planner. They have evolved out
of the myriad experiences of genera-

.tions who shared, however, a common

sense of community and a commit-

ment to a particular place. Neo-urban-
ists designate these 'organic’ cities.
The question is, are we in
Auroville with our present rather frag-
mented sense of community (and zon-
ing principles which will ensure that
shops, cultural arenas and residences
are kept separate) able to create such
organic spaces? Or will we take the
failed New Town route of 'engineering'
social spaces which attract nobody?
Again, a city planned for 50,000 in
such a small area will need to be quite

Which way will we go? Medium
density apartments in Vikas
(top), or suburban housing in
surrender (below)?

high-density. Yet relatively few
Aurovilians seem ready to live in such
close proximity at present, preferring
the unsustainable suburban model of
large gardens and thirsty lawns even
within the designated city area. Then
again there is the question of architec-
tural style, the 'language’ which identi-
fies us as a community rather than as
clusters of individuals. Cities like
Siena had a 'pattern language' which
enabled great diversity to be expressed
within an overall unity. Auroville as
yet lacks such visual cohesion, reflect-
ing more the different styles and preoc-
cupations of various architects.

Then there is the question of the
roads. Today, aspects of the 'Galaxy'
plan are retained in the planned config-
uration of the feeder roads which will
sweep in regular arcs through the
zones. As these 'geometrically pure'
roads take no account of the landscape
or of human-scale perspectives, this
seems to represent the triumph of aes-
thetic over organic principles of
growth.

Can Auroville be a model?

When Mother spoke of Auroville
as 'the city the earth needs' it seems she
was referring to the need for Auroville
to spiritually embody and resonate
principles of human unity and truth.
Yet in terms of modemn India, which
contains not only some of the biggest
but also some of the most polluted
cites on the planet, it seems reasonable
to suggest that Auroville should also
find practical ways of alleviating these
problems by developing practices and
techniques which can be replicated in
urban India. For as the proportion of
humanity which lives in cities contin-
ues to grow, it's time to recognize, as
the town planner Harley Sherlock puts
it, that cities must become “the major
ingredient of any ecologically sustain-
able way of living in the 21st century”.

Alan
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Call for a meeting of the

Residents’ Assembly 29" November 1999

version of the draft Master Plan we
presented to the Residents Assembly of
PJuly 287 {tis the resuilt of a further four

 for Auroville land |
| protective sialus have been expiored by

FLUC during this dme. AL the meeting the

' avatiabie at the Architecture office at
Bhara! Nivas. We regret that due to the

CALL FOR ARESIDENT |
ASSEMBLY

Land Use Coordinalion {LUC; s calling
a Residents Assembly on Monday!
November 20, to present the final draft’
of the Master Plan document to ihe
community. This meeting will {ake place
in the Bharat Nivas Restaurant Hail al
4.30pm

The final draft is a more ejaborale

months of intensive work by the LUC o
fry and gain the urgently needed securily

The changes we have made o the plan
you then approved are minimal,
however, many different facets of {

changes we made and why we foundil
hecessary to make them, will be fully
explained to you. We will aiso lake the
opportunity during the mesling fo present
vou with & report of our work

For those who wouid like to peruse this
document in advance a draft copy is

high cost of printing this document, itis
simply not feasible to distribule copies of
it through oul the Community, so
therefors only ohe copy is available.

The purpose of the Residents Assembly
is to receive from the communily their
final approval of this document pefore i
is presented to the next Governing Board
meeting on December 187 It is
important then that all Auroviians and
Newcomers make an effort to attend the |

meeling.
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Excerpt Auroville News 27" November 1999

, Nevember 279, 1969 ATROVILL
S

RESIDENTS ASSEMBLY ON MASTER PLAN
POSTPOMED UNTIL TUESDAY, 77
DECEMBER, 5PM

Why! To give us a chance to make it better —ie,
more integrated, more “praseniable”, more compleis
~ pefore we ask your for your approval and support
for presenting it Lo the Governing Board,
¥hat's behind: Work has been progeeding on the
Riasiar Plan, but somehow we still didn't fael like
Ahis is ", Thare ware good pigces, but nof yet 2
soherent "whoia”. Also, we've received a lot of
coaflioting input from various “experts” about what
e included — which elements nesd {o be
sled in sonie delal for f to be accepled s &
¢ el and which could remain more general:
nd how much our request for a "protective staius”
n our Master Plan. We've been trying io

o

ot Ot
w Lo
7y

o
o
o
=
Ty

ugh these apparent confradictions in depth
ang with integrity, and this has taken @ lof of time.

Justin the last days howsver, we were presented
wih a format for the plan bock (planning atias) iiself
that we finally 2!l fell, “Yes — #4af makes senss!”.
We were aiso gifted with another visi! by a refired
Chisf Town Planner wilh 40 years experience and &
1ot of goodwill for the Aurevilie sxpariment, who
gave us 2 full days of his time and very focused
altention. 21 this has felf fike & tremendous move
forward in the quality of the wark, ang means that
wa stilt have a lof of work te do to pull it all together
into & really eredibis and veluable plan.

B¢ - a faw people are working very hard - days,
evenings, Sundays even - {o iry accomplish this
task. We want you {the Aurovilie community) to fike
it, o feel good aboul it (e, the way we're presernting
aursaives to the “outside”), and be able {o support #
fufly. We'rs not promising perfection, but we're
trying hard for “not bad at aif”,

Qur aim is to have the Master Plan book ready
for roview by December 1% and {o be very

avaiabie to answer questions aboud it in the week
before the RA. \We understand that i1's not much

fime, but ask that you make the effort to review it
during that weelc, and if there's anything there you
dom't understand or think won't work, fe/f us about #,
50 that we can iry to address your concems and ‘
tuestions prior to the RA. Wa appraciate any
enabling energy you can send us in the next days,
and are graisful for your patience.

We strongly request your padicipation on the 7.
The mors the community is behind this Master Plan,
the belter # will sarve us, both insids and oul.

With Love,
The Land Use Coordination Group

RESIDENTS ASSEMBLY ON THE MASTER
PLAN - NEW DATE

Tuesday, December 7™ 5 PM

Tentative Location: Oid Bharat Nivas
Kitchen - fo be confirmed
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| December 18% 1999
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AUROVILLE NEWS Meetings  page

consumiers do not distinguish berween the diffmunt
food processing units in Aurovilie,

* Lemon pickle; this only hay » Bimited market and
next year she will bo taking less lemons for this
ppess. Generslly, however, she will be taking
more lermons to make things Bke lemon curd etc,

*  Rosslle; there will be ne increase in production =5 &
dozsm't keep and is not a2 product for which thers ase

»  Mange; different types of mange @e used for
differsnt purposes so Marting needs o know the ype
of manges which wili be available, She will be
making less mango picklc but more jam if she can
nresse Rer storage space.  Marting s ofien out of
staton duing the mange ssasen so the price has o
be worked out clearly befors she departs.

*  Other farm preducts she would fike more of ars
ammis, sustard seeds, black sesame, white scsame
and peanuis. In the long term she could use smore
guava,

= Mating i geting testing equipment to test peanuts
for the poison avalatexin. The mose organically

grown peamule che o pad the heiler
CONTINGENCY FUND

Time was shott so it was decided to diseuss this in
greaer detail ot the next Figunce mezting,

MISCELLANEQUS
Aurofarmn and chickens wore two agenda items for
which thete was no discussion time Poonam and
Stephane volonteered to help Tsha update the maps with
NeW acquisitions of Fum land,

Minutes of the Residents’ Assembly Meeting on
the Presentation of the Elaberation of fhe Master
Plan

Date: 7th December 1999, 5 P, CIC

Chair: Guy Presentation of the Plan:
Anupams Noies: Kathryn

Present: about 60

The meeting opensd with 5 fow minutes of silence, in
remembrance of Prem Malik, who left g body on 6th
December.

Guy introduced the topic of the Residents’
Assembly mesting by reiterating {hat what was being
presented was an elaborstion of the Master Plan Profile
that had bzen presented to and approved by the

Residents' Assembly on the 28th of July and presenicd to
the Governing Board on the 14th of Angust. The
Goveming Board had approved the Plan in principle at
that time, but asked that we consult with semior fown
planners in Chennai and Deil and icorporate their
Comnments and views in the document before the Central
Gavernment &5 sppraached, Therefors, the Tand 17z
Coordinaiion Group has been congulting various tewn
plansiers over the past 3 months aud ncorpsrating their
views and comments in the present Master Plan
documment, so that it can serve as a basis for protection
from vewanted speculative development in the Auroville
Township ares,

Anupamg then made a presentation of the Master Man,
She explained that our tight to formmlate 1 Master Plan
is articulated i the Aurovillc Foundation Act, but that
the Act does not provide for a planming authority, which
still tics with the Panchayats. This leaves us i a difficult
position to implement the direetives that the Act both
specifieally states and fvplice. W need to comunuticate

MP). Oniy on that basis can we rightfilly ask to contro}
our owit destiny, s Is speak.
Foedbagk received about the Profile document inciuded;

- That the unever border around the Green Delt would
be mwch harder to defend than the oririnal, arbitrary
cirle of 2.5 km radivs, which was already there i the
gazly sevemtiss. 3o ef: a2k for profection of that arsa,
because that’s how Awrville was conzeived from e

very bepitning.
- That we climinats the "eircles around the villares” and
pressit @t infegrated, eollaborative, co-developmen:

model. We had eriginally included these circles aut of
the nsed for expansion of the villsze seitloments within
ths Groen Belt. However, 25 this could give the wrong
meszage of separation, the cwrent map dossn't show
these circles .

- That the issue of "planning authority” and swrership
be de-finked. Thiz plan is really a land use plas - we're
sneatiaged to Tecommsnd Jand nses even bevond the
boundaties of that which we wait to contyol hrough
etnership, based on the reguirements for a sustainahle

Section 1 describes the vision aud puipose, the eontext,
somie of the oniqus fesfures of Awrovills, the
Matriraandir, etc. 3ection 2 is the mem of if, derailing
the overall plan, the six zones (4 plus Peace arsa and
(B}, the neighbouring villages, all the physical
infrastraciures (waler, energy, solid waste, drainage,
transportation and communications, land regonsration,
organic farming, architscturs, ste. Information has besn
inelud=d on what has tsken ploce in each arsa and how
we sz¢ development contimuing over the next 16 years
{spesitically requested by the consulting town planners),
Seetion 3 attempts to outline g development swategy,
describs our management capacity, the Aurovills
Foundation, and our relationships with "the sutside” on a
rvegianal, sntional and internstionsd level, and our legal
status.

I was inade cleat fo uy that we had to include popnlation
prafections, densites and a timeline, otherwise why
should 56 much tand be reserved for Aurovills, given the
increasing demands that are strrounding us.

Questions & Feedbuck from the B4
- How rigid i the Plan? Qn the one hand, once

secepted, i becorues a fegal docornent. We caw't do
something compietely different then what's chuded in
. On the other hand, #'s still pretty vague in most oroas.
It 13 understood that the detalls will be worked ont "as
il underlying ingh of the tewnship smerges”.

» There 2rg some dafa conflicts in the text. THANKS to
anvorre who wanis je read closely enongh to find these!
Iz been 2 roal puch to the deading, and the whelz doc

AEyio

- How detsifed is the co-development with the villages?
ot ot ol af {bis point. Because we do not vet lmow how
il that will evolve, we have commiited strongly 1o a
policy of no dispincement and that the pescefisl
wonship that has beeu sustained over the last 30

i ard srotnd the vilnges that are lacnied
¢ Creen Belt, but our sirsiery will be on
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development. We drovs the land prices up, and have
sllewed development that is contrary to our own idegis.
This was acknowledped. We have a lot of werk to do
internally to define our own relafionship to the land we
2 occupying. The Jeral aspect i simply fo v to
raducs the atiractiveness, particutarly of the Groen Bek.
for specalation.

- Will the work continue? Whe will toks the next siep?

The LUC has received 5 mandate from the commmunity to

seek protection for the desippated Aurovills area and
will pursue this til the end. For the implementation of
ihie Master Plan itself, a group has been consiiuted o
work on the restruchuring of the Davelopment and
Planring Group. (This proposal has heen written and
will appear in the next couple of weeks.) If peopls are
interesied in 2 particular aspect of Auroville’s

ity (or even help to do this), please
ard.

a4 a7 interrated development on anether level
with Pondicherry. There is good wall and mogey. We
couid help them with development poiicies that would
be good for svervone concemnsd.

The meeting closed on 2 powarful noter The

acknowlzdrement that the real work is internal, #nd that
real protection will not come uniess We come together to
defins our own development in alipnment with the ideals

of Auroville, At the same tims, it was said that the
protection we are seeking today is 2 protection of the
land base, the foundation for what Aurovills is really
destined te becoms, Independent from whether we
“deserve” euch g protection or not, ¥ is extremely
important to securs this material foundaiion NOW for
Auroville's full spiritual manifestation in the fisture.

The mesting voiced no ebjection to pressnting the
elaborated Muster Plan to the Governting Board at their
mnseting this month. - -
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BEFORE THE NATIONAL GREEN
TRIBUNAL SOUTH ZONE AT CHENNAI

Original Application No.239 of 2021

Navraz Kersasp Mody
and another.
Applicants
-Vs-
The Auroville Foundation

And Others.
Respondents

TYPED SET OF PAPERS FILED BY THE
1ST RESPONDENT

V.CHANDRASEKARAN (Ms.937/1993)
Senior Panel Counsel - UOI
Counsel for the 1st & 2nd Respondents

Mobile: 9884396675
Email: vchandru.adv@wgmail.com



